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From:
Mohatumad Shakir
Registrar Generfl|,
High Court of .flrarkhand.
Ranchi.

FaxNo.-065 I --248 lll6

Fi le No. XXI I(6)/ | 12023 -241 Ar:ptl
Letter lrlo /Apptt
Dated:

information

'lb

All the Principal District & Sessions Judges of the State of Jharkhand
including the Judicial Comrnissioner, Ranchi.

Sub:- Regarding nomination of all Judicial Officers of tlre cadre of District Judge for Online CIS
Hands-on Training Programme.

SiriMadam,

I arn directed to inform that the Coufi has been pleased to nominate all tl-re .ludicial oficers of thc

cadre of District Judge for Online CIS Ilands-on Training Programme scheduled to be held on 6tl'

January,2024 from 4:35 P.M. to 5:35 P.M.

Link for the training rvill be sent to the concerned Principal District & Sessions Judge and

Jr"rdicial Cornmissioner, Ranchi later ou.

You are. thercfore, requested to direct the nominated officers posted at your Judgeship to

attend the aforesaid online training programme.

This is for your infonnation and needful.

Yours sincerely,
Sd/- Mohammad Shakir

Memo No. 5e IApptt.
General

Dated, Ranchi, the

Copy forwarded to the Director, .tudicial Academy Jharkhand, Ranchi for information and

needful with reference to his letter No. 1540/.lAJ dated 19.12.2023/ the Member Secretary, .IHALSA fbr

information and needful/ the C.P.C.f.-Courts Project, High Court of Jharkhand, Ranchi

and getting uploaded the letter on the Court's website.

ftA


